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Shri 8. C. Samanta: In agreement
with Netherlands, a training-cum-
production centre was set up at
Bakshi-ka-talab. The  Netherlands
experts through the W.H.O. came
there. May I know whether this body
is consulting them or not?

Shri Manubhai Shah: This question
hardly arises out of the question. If
the hon. Member is interested in any
particular centre, I will certainly pro-
vide him the information.

Contract Labour in Railways

+
967 Shri Subodh Hansda:
‘| Shri R. C. Majhi:
Will the Minister of Labour and
Employment be pleased to state:

(a) whether any survey about the
present working conditions of con-
tract labour employed in Railways
has been made; and

(b) if so, what are the main find-
ings of the survey?

The Deputy Minister of Labour
(Shri Abid Ali): (a) and (b). Pre-
pliminary data for conducting such
survey is being collected.

Shri Subodh Hansda: May I know
whether the survey was carried out
in all the Railways?

Shri Abid All: For the presert we
will be having the survey in 12
places.

Shri Subodh Hansda: What are the
present conditions that are taken
into consideratior while survcyine
*he conditions of ‘hese  contract
workers?

Shri Abid Al: Purpose?
Mr. Speaker: The detailed manner

in which the survey is being con-
ducted.
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Shri Abld Ali: Mainly the purpose
is regulation of their working condi-
tions and ensuring conditions of em-
ployment. That would be the main
purpose of the survey.

Shri §. M. Banerjee: May I know
the total number of contract labour
working under the Railways and
whether they are being paid accord-
ing to the Minimum Wages Act?

Shri Abid All: For this, notice will
be necessary.
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Shri Hem Barua: May 1 know
whether trade union rights are made
available to the contract workers and
if not whether the Government pro-
pose to make these rights available

" to these people?

Shri Abid All: Certainly; every
one is entitled to have trade unfon.

Shri T. B. Vittal Rao: The other
day, the Railway Minister said that
the Minimum Wages Act is applied
to this contract labour. What iy the
machinery of the Labour Ministry
which checks up whether that is im-
plemented properly?

Shri Abid Ali: This question per-
tains to the survey which is to be
undertaken. Certainly these supple-
mentaries will be kept in view while
having the survey.





